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OFFICE OF THE COLLECTOR AND DISTRICT MAGISTRATE, JAJPUR
Ph 06728-222001(0) 222330 (R) Fax -222087
E-mail: dm-jajpur@nic.in. Web site: www. jajpur.odisha.gov.in

Letter No s Date \ 65N 0] &~

From
Mrs. P. Anvesha Reddy, 1AS,
Collector & D.M. Jajpur District.
To
The Advocate General,
QOdisha, Cuttack.

Sub: Submission of inquiry report of Aruha black stone quarry located under Tahasil-
Dharmasala of Jajpur district in pursuance of order dated 15/04/2025 passed by the
Hon'ble National Green Tribunal (NGT), Eastern Zone Bench, Kolkata in Original
Application No.- 68/2025/EZ filed by Sri Dusmanta Kumar Bal -Vrs-state & others.

Ref:  Original Application No.- 68/2025/EZ filed by Sri Dusmanta Kumar Bal -Vrs-state & others
before Hon"ble National Green Tribunal (NGT), Eastern Zone Bench, Kolkata
Sir.

Enclosed please find herewith the inquiry report of Aruha black stone quarry (BSQ) located
under Tahasil-Dharmasala of Jajpur district in pursuance of order dated 15/04/2025 passed by the
Hon’ble National Green Tribunal (NGT), Eastern Zone Bench, Kolkata in Original Application No.-
68 2025./EZ filed by Sri Dusmant Kumar Bal-Vrs-state & others for favour of your kind information
and necessary action

Yours faithfully

Encl: As above

g
Collector & D.M, Jajpur
Memo No. easy /Date_\b-5 -Q0a85
Copy to persons concerned for information and necessary action.
—

~ - Collector & D.M; Jajpur
Memo No. 6A5% Date \©- Y -20Qy

Copy submitted to the Member Secretary, Odisha State Pollution Control Board for kind

information.
—
Collector & D.M, Jajpur
Memo No. 69 5‘c\ / Date \6~8 "R

Copy submitted to the Director of Mines & Geology, Odisha, Bhubaneswar // Director
of Minor Minerals, Odisha, Bhubaneswar for kind information.

%

Collector & D.M, Jajpur

X
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INQUIRY REPORT OF ARUHA BLACK STONE QUARRY (BSQ) LOCATED
UNDER TAHASIL-DHARMASALA OF JAJPUR DISTRICT IN PURSUANCE OF
ORDER DATED 15/04/2025 PASSED BY THE HON’BLE NATIONAL GREEN
TRIBUNAL (NGT), EASTERN ZONE BENCH, KOLKATA IN ORIGINAL
APPLICATION NO.- 68/2025/EZ FILED BY SRI DUSMANTA KUMAR BAL
-VRS-STATE & OTHERS

Ref: 1. Order dated 15/04/2025 of the lon'ble NGT, EZ, Kolkata.

ro

1 etter No.0631 dated 06.05.2025 of the Collector & District Magistrate, Jajpur
(copy enclosed).

RN Previous joint Inquiry Report dated 28.03.2025 submitted before the Chairman,
State Environmental Impact Assessment Authority (SEIAA), Odisha on allegation of
residents of Aruha Village (copy enclosed).

1. Introduction. In pursuance of the Order dated 15/04/2025 passed by the Hon’ble NGT,
EZ. Kolkata in Original Application No. 68/2025/EZ filed by Dusmant Kumar Bal-Vrs-State &
Others. an Inquiry Team comprising of following officers duly authorized by the respective
competent authority in reference to above quoted letter of the Collector & DM, Jajpur, jointly
visited Black Stone Quarry (BSQ) Area of Aruha i.e. Aruha BSQ No. 3 (Acre 18.88 Decimal)
& Aruha BSQ No. 5 (Acre 20.00 Decimal) under Tahasil - Dharmasala of Dist-Jajpur on
08/05/2025.

Team Composition

(i) Addl. District Magistrate (Revenue), Jajpur -Representative of the Collector &
District Magistrate, Jajpur -cum-Nodal Officer (Inquiry & Logistic support).

(i) Regional Officer (RO), State Pollution Control Board (SPCB), Kalinganagar -
Representative of Sr. Scientist, Odisha State Pollution Control Board, Odisha).

(iii)  Deputy Director (Tech-Geology), Directorate of Minor Minerals, Odisha,
Bhubaneswar.

(iv)  Deputy Director of Mines, Directorate of Mines & Geology, Odisha,
Bhubaneswar

(v)  Deputy Director of Mines (Minor Mineral), Jajpur - Representative of Director
of Mines & Geology, Odisha (for all logistic supports)

rd
~

/
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vehicular movement on ground to suggest mining activities. It was also seen that minor mineral

i.e. black stone of moderate quantity which was extracted previously was stacked at the base of

the quarry,

S Observation/Findings of the Joint Inquiry Team . The para-wise observations/

findings of the joint inquiry on allcgations as per original application are enclosed as

Annexure-'A" to this report for kind perusal of the Hon’ble NGT, EZ, Kolkata.

Mining jpur Tah: . R.O, SPCB,
Kalinga Nagar
Date: Date: Date:
a@%/ M
Deputy Dire of Mines, Deputy Director of Mines, Deputy Di . .
Jajpur Circle Directorate of Mines & Directorate of Minor Minerals,
Geology, Odisha, Odisha, Bhubaneswar
Bhubaneswar
Date: |.4 5 7’0%’ Date: Date:
Addl. Distr e), Jajpur

—

Collector & D.M, Jajpur

4|Page
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A
on\s

Deputy Direc f Mines, Deputy Director of Mines, Deputy 1
Jajpur Circle Directorate of Mines & Geology, Odisha, Directorate of Minor Minerals, Odisha, Bhubaneswar
Bhubaneswar
.26
Date: 16-0 ¢ Date: Date:
7
Addl. District M I, Jajpur Collector & D.M, Jajpur

Date:
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Annexure - |l Series

<
ENQUIRY REPORT ON ALLEGATION OF THE RESIDENTS OF ARUHA
VILLAGE, DHARMASALA TAHASIL, JAJPUR REGARDING ILLEGAL
MINING GOING ON IN THE ARUHA STONE QUARRY, DHARMASALA.

[ 4

AR

Ref:- Letter No. M6330/SEIAA-161/01-2025 dated 11.03.2025 of
SEIAA, Odisha, Bhubaneswar.

1. Introduction. In pursuance of above quoted letter of SEIAA, Odisha,
Bhubaneswar and as directed by Collector & District Magistrate, Jajpur. an enquiry
team comprising of following officers jointly visited in BSQ area of Village- Aruha
under Dharmasala Tahasil of Jajpur District.

Addl. District Magistrate (Rev.), Jajpur

D.F.O., Cuttack

Deputy Director of Mines (Minor Minerals), Jajpur Circle
Sub-Collector, Jajpur

Tahasildar, Dharmasala, Dist-Jajpur

Regional Officer, SPCB, Kalinga Nagar Circle, Jajpur
Mining Officer, Jajpur district

NOORAWN=

Accordingly. the team visited Black Stone Quarry (BSQ) area of Aruha village
on 24.03.2025 along with field officials of Dharmasala Tahasil to assist the inquiry
team along with village map and land records.

2 Terms of Reference (TOR). Terms of Reference (TOR) for the enquiry as
contained in ibid Letter of SIEAA, Odisha, Bhubaneswar are as follows.

(@)  An enquiry by the District Administration into the matter is to be
initiated immediately. The points in the subsequent items are to be
considered for enquiry.

(b)  The lease period and the date upto which it is valid for each of these
mines is to be ascertained from the concerned Tahasildar, Mining Officer.
The individual period and the dates are to be mentioned in the in last two
columns of the proforma given above. The same is to be communicated to
your office along with o/o SEIAA, Odisha by the return of mail.

(c) Inthe case. the validity of the lease has expired or any illegal activity is
observed in any of the mines under the cluster, this mining activity has to be
closed with immediate effect The support of Police in this action may also be
required and solicited.

(d)  Extraction of the Minor Mineral from the Black Stone Quarry beyond a
depth of 6 meters below surface area as prescribed in the approved mining
plan of Aruha BSQ is to be ascertained.

Page 1 of 4
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requested M/S. TKS Consultancy Services, Bhubaneswar vide his Letter
No. 1751/MM dated 24.03.2025 for said survey. A copy of his Letter No.
1751/MM dated 24.03.2025 is enclosed for kind reference).

(vi) In addition, the Mining Officer, Jajpur during his visit to the BSQ No. 3
on 11.03.2025 found that the said BSQ was operational even though the
EC clearance had expired on 16.01.2025. The Mining Officer, Jajpur
seized 16 nos. of vehicles & machinery from the quarry site and imposed
a penalty of Rs. 40,25,000/- (Rupees Forty Lakh Twenty-Five Thousand
Only) vide Demand Note No. 1801/MM dated 26.03.2025 which is yet to
be realised from the lessee. A copy of the Demand Note No. 1801 dated
26.03.2025 is enclosed for ready reference please.

(b) Lessee Sri Manoj Kumar Samal. Aruha BSQ No. 5
(Ac. 20.00 dec). The Inquiry Team after physical inspection of the Quarry
observed the followings.

(1) The lease period is upto 30.05.2027.

(i)  The lease deed has been executed between the lessee and the
Tahasildar, Dharmasala on 31.05.2022. EC has been obtained
vide No. EC-2022B-001-OR-16478 dated 11.05.2022 along with
CTO & CTE from RO, SPCB, Jajpur and Kalinga Nagar.

(iliy  Permissible quantity of minor mineral is 42000 cum / per annum
as per approved Mining Plan.

(iv) It may also be supplemented that the same lessee was imposed

a fine of Rs. 4,20,47,585/- (Rupees Four Crores Twenty Lakh Forty-

Seven Thousand Five Hundred Eighty-Five Only) after hearing by the

Collector & District Magistrate, Jajpur arising out of W.P (C)

No. 36628/23 for excess extraction of Minor Mineral to be payable by

the lessee in 8 (eight) equal instalments @ Rs. 52,55,949/- in regular

interval of 45 days w.ef 01.05.2024. The lessee has cleared
outstanding dues by now and OPDR case has been closed on

26.03.2025.

(v)  As regards extraction of Minor Minerals beyond a depth of 6

metres from surface area, the same could not be ascertained

physically / eye estimation due to peculiar geographical conditions of
the hilly terrain interspersed with valley like landscape and patches of
plain land. Therefore, it was decided to engage DGPS/UAV/Drone
survey by an ORSAC empanelled agency for which Mining Officer,

Jajpur has requested M/S. TKS Consultancy Services, Bhubaneswar

vide his Letter No. 1751/MM dated 24.03.2025 for said survey. A copy

of his Letter No. 1751/MM dated 24.03.2025 as stated previously is
enclosed for kind reference).

Page 3 of 4
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5. The distance factor. To ascertain the distance factor, a field visi® was
conducted on 07.03.2025 by Mining Officials, Regional Officer, State Pollution
Control Board, Kalinganagar and Revenue Officials of Dharmasala Tahasil. In this
context, an ORSAC empanelled agency i.e. M/S TKS Consultancy Services.
Bhubaneswar was requested to conduct a survey through DGPS for measurement
of distance from BSQs to nearby habitats, railway line, ponds, schools and crusher
units in Aruha cluster under Dharmasala Tahasil of Jajpur district. The said agency
has submitted its report which reveals that both the quarries i.e. Aruha BSQ No.3
(18.88 Acre) & Aruha BSQ No.5 (20 Acre) are in safe distance i.e. more than 200
meter from the nearby habitats, railway line, ponds and schools. The said report
along with the Map showing the distance factor is annexed herewith for ready

reference.

Encl: As above

Mining <..ivci, wajpur District

T: asi

Addl. District M V),
Jaj|

RO, SPCB,
Kalinga Nagar

Sub-Collector, Jajpur

Jajpur Circle

FC, .

prd
Collector & DM, Jajpur
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

boomail ddmjajpur.mm@gov.in

Letter No. ~ /MM, Jajpur/ Date_

I'rom

Mining Officer.,
Jajpur District.

To
KNS Consultaney Serviees.
Plot No. 4482 12068, Pandra necar puri NI1
GGP Colony. Rasulgarh. BBSR - 751025

Sub: Allegation of the residents of Aruha Village, Dharmasala Tahasil,
Jajpur regarding illegal mining going on in the Aruha Stone Quarry,
Dharmasala-regarding.

Ref: (1) Letter No.6330 Dated 11.03.2025 of the Chairman, SEIAA, Odisha.
(2) This office Letter No.924, Dated.18.02.2025.

Sir.

With reference to the subject and this office letter under reference. you were
requested to submit the Drone & DGPS Survey Report at the earliest which is still
anaited. In addition to this. the Chairman. SEIAA. Odisha has sought intformation
regarding extraction of black stone within the permissible limit i.e. up to a depth ot 6
metres from the surlace as prescribed in the approved mining plan of the concerned stone
guarry .

In this regard. yvou are requested to submit a report primarily  whether
excavation has been done bey ond 6 metre or not with a supporting Map w.r.t Aruha BSQ
(20 Acre) and Aruha BSQ (18.88) Acre under Tahasil Dharmasala, Dist-Jajpur within
Mo (2) days.

You

Nt £

Mcemo No. . MM Jagpur. Date.
Copy submitted to the Deputy Director ol Mines, Jajpu

favour ol'kind mmlormation.

Mining Cuvvs vy g aggput,
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ASSESSMENT REPORT ON DEPTH OF EXCAVATION
IN ARUHA BLACK STONE QUARRY (CLUSTER SL. NO.-2/5)

OVER AN AREA OF 20.00 ACRES OR 8.09 HA. IN VILLAGE ARUHA
UNDER DHARMASALA TAHASIL OF JAJPUR DISTRICT, ODISHA

Work Order NO. 1808/MM, JAJPUR, Dt. 27/03/2025
(Date Of Drone Survey: 28.02.2025)
(Use of UAV/Drone, DGPS Survey Techniques adopted)

Prepared By:

Plot No-3153/14698, Pandara, Unit - I1I-38,
Near Second Wife Kitchen, Rasulgarh,
Bhubaneswar, Khordha, Odisha-751010
E-mail: tkscsbbs@gmail.com
Contact: +91 8249834881

An 1SO 9001:2015 Certified Consultancy
AN ORSAC EMPANELLED AGENCY
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ASSESSMENT REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO.-2/5) IN VILLAGE ARUHA UNDER DHARMASALA TAHASIL
OF JAJPUR DISTRICT, ODISHA

REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO. 2/5)

1. INTRODUCTION

Aruha Black Stone Quarry (Cluster serial No.2/5) over an area of 20.00Ac/ 8.09 Hect. is located
in village Aruha under Dharmasala Tahasil of Jajpur District. The Hon'ble Chairman SEIAA,
Odisha wanted to enquire the matter that, the extraction of black stone is admissible up to a
depth of 6 meters from the surface with the method of mining as prescribed in the approved
mining plan of the concerned stone quarry.

So, The Mining Officer (I/C), Jajpur District issued a letter to TKS Consultancy Services vide his
letter No. 1808/MM, Jajpur on dated 27.03.2025 to submit a report whether excavation has been
done beyond 6 meters or not with respect to Aruha BSQ (20 Acres). In compliance with this
directive, the lease area was surveyed using Drone and DGPS. This report has been prepared by
considering the previous Ortho Image (Dated-19.10.2024) & Geological Section of the approved
Mining Plan and the recent Drone Survey Ortho Image (Dated-28.02.2025) in respect of Aruha
Black Stone Quarry 20 Acres (Cluster serial No.2/5).

2. Survey Methodology
To ensure accuracy and precision, the lease area was surveyed using advanced drone
technology and DGPS. The survey involved:
e Capturing high-resolution aerial imagery.
e Generating orthophoto maps and sectional views to compare the existing
excavation with the approved mining plan.
o Identifying the depth of excavation by analyzing the Spot RL (Reduced Levels) data.
3. Methodology for Assessment of depth of Excavation.
For assessment of depth of excavation, the ortho images of dated 19.10.2024 & 28.2.2025
were taken into consideration. In addition to this the geological cross Section as per the
approved mining plan (19.10.2024) and geological cross sections of ortho image of dated
28.02.2025 were superimposed by using CAD Software.
4. Observation
e The spot RL data in the approved mining plan map and the present survey map shows
significant variation, confirming excavation in specific locations.
e The superimposed Geological cross section along B-B’ shows that the excavation has

been done beyond 6m in some places (ref. plate No.-1V).
1|Page



ASSESSMENT REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO.-2/5) IN VILLAGE ARUHA UNDER DHARMASALA TAHASIL
OF JAJPUR DISTRICT, ODISHA

e The excavated area exceeding 6m depth are showing in the plate No.- III which was
interpreted from the superimposed geological cross sections.

e The soil dump area is visible in the present ortho map

5. Conclusion
The survey conducted on dated 28.02.2025 and the analysis revels that excavation has

exceeded the admissible depth of 6 meters in respect to Aruha 20.00 Ac.
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ARUHA BLACK STONE QUARRY (CLUSTER SL NO.2/5)
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SUPERIMPOSED ORTHO MAP AS PER DRONE SURVEY

ARUHA BLACK STONE QUARRY (CLUSTER SL NO.2/5)
Over an area of 20.00Ac/ 8.09 Ha in Village Aruha
Tahasil Dharmasala of Jajpur District
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SUPERIMPOSED CROSS SECTION MAP AS PER DRONE SURVEY

ARUHA BLACK STONE QUARRY (CLUSTER SL NO.2/5)

Over an area of 20.00Ac/ 8.09 Ha in Village Aruha _
Tahasil Dharmasala of Jajpur District PLATE-IV

SCALE -1 :2000
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ASSESSMENT REPORT ON DEPTH OF EXCAVATION

IN ARUHA BLACK STONE QUARRY (CLUSTER SL. NO.-2/3)

OVER AN AREA OF 18.88 ACRES OR 7.64 HA. IN VILLAGE ARUHA
UNDER DHARMASALA TAHASIL OF JAJPUR DISTRICT, ODISHA

Work Order NO. 1808/MM, JAJPUR, Dt. 27/03/2025
(Date Of Drone Survey: 28.02.2025)
(Use of UAV/Drone, DGPS Survey Techniques adopted)

Prepared By:

Plot No-3153/14698, Pandara, Unit - II-38,
Near Second Wife Kitchen, Rasulgarh,
Bhubaneswar, Khordha, Odisha-751010
E-mail: tkscsbbs@gmail.com
Contact: +91 8249834881

An SO 9001:2015 Certified Consultancy
AN ORSAC EMPANELLED AGENCY



328

CONTENTS

SL NO.

DESCRIPTION

PAGE

Introduction

Survey Methodology

Methodology to Assessment the depth of
excavation

Observation

Conclusion

LIST OF ANNEXURES

DESCRIPTION

ANNEXTURE
NO.

Copy of Letter from Mining Officer, Jajpur to M/s. TKS
Consultancy Services for Assessment of depth of

excavation

LIST OF PLATES

DESCRIPTION

PLATE
NO.

Copy of Ortho Map of Aruha BSQ 18.88 Ac. (Dt. 08.11.2024)

Copy of Ortho Map of Aruha BSQ 18.88 Ac. (Dt. 28.02.2025)

Copy of Superimposed Ortho Map of Aruha BSQ 18.88 Ac.

Copy of Superimposed of Geological Cross Section Map of

Aruha BSQ 18.88 Ac.

\Y




ASSESSMENT REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO.-2/3) IN VILLAGE ARUHA UNDER DHARMASALA TAHASIL
OF JAJPUR DISTRICT, ODISHA

REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO. 2/3)

1. INTRODUCTION

The Aruha Black Stone Quarry (Cluster serial No.2/3) over an area of 18.88Ac/ 7.64 Hect. is
located in village Aruha under Dharmasala Tahasil of Jajpur District. The Hon'ble Chairman
SEIAA, Odisha wanted to enquire the matter that, the extraction of black stone is admissible up
to a depth of 6 meters from the surface with the method of mining as prescribed in the approved
mining plan of the concerned stone quarry.
So, the Mining Officer (I/C), Jajpur District issued a letter to TKS Consultancy Services vide his
letter No. 1808/MM, Jajpur on dated 27.03.2025 to submit a report whether excavation has been
done beyond 6 meters or not with respect to Aruha BSQ (18.88 Acres). In compliance with this
directive, the lease area was surveyed using Drone and DGPS. This report has been prepared by
considering the previous Ortho Image (Dated-08.11.2024) & Geological Section of the approved
Mining Plan and the recent Drone Survey Ortho Image (Dated-28.02.2025) in respect of Aruha
Black Stone Quarry (Cluster serial No.2/3).
2. Survey Methodology
To ensure accuracy and precision, the lease area was surveyed using advanced Drone
Technology and DGPS. The survey involved:

e Capturing high-resolution aerial imagery.

e Generating orthophoto maps and sectional views to compare the existing

excavation with the approved mining plan.

o Identifying the depth of excavation by analyzing the Spot RL (Reduced Levels) data.
3. Methodology for Assessment of depth of Excavation.
For assessment of depth of excavation, the ortho images of dated 08.11.2024 & 28.2.25 were
taken into consideration. In addition to this the geological cross Section as per the approved
mining plan (08.11.2024) and geological cross sections of ortho image of dated 28.02.2025 were
superimposed by using CAD Software.
4. Observation

e The spot RL data in the approved mining plan map and the present survey map shows

significant variation, confirming excavation in specific locations.
e The superimposed Geological cross section along G1-G1’ & G3-G3’ shows that the

excavation has been done beyond 6m in some places (ref. plate No.-1V).
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ASSESSMENT REPORT ON DEPTH OF EXCAVATION IN ARUHA BLACK STONE
QUARRY (CLUSTER SL. NO.-2/3) IN VILLAGE ARUHA UNDER DHARMASALA TAHASIL
OF JAJPUR DISTRICT, ODISHA

e« The excavated area exceeding 6m depth are showing in the plate No.- III which was
interpreted from the superimposed geological cross sections.

e The soil dump area is visible in the present ortho map
5. Conclusion

The survey conducted on dated 28.02.2025 and the analysis revels that excavation has exceeded

the admissible depth of 6 meters in respect to Aruha 18.88 Ac.

2|Page
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QUARRY(CLUSTER SERIAL NO.-2/3)
Over an area of 18.88Ac/ 7.64 Ha in Village Aruha

Tahasil Dharmasala of Jajpur District, Odisha.
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ORTHO MAP (Dt.28.02.2025) OF ARUHA BLACK STONE

QUARRY(CLUSTER SERIAL NO.-2/3)
Over an area of 18.88Ac/ 7.64 Ha in Village Aruha

Tahasil Dharmasala of Jajpur District, Odisha.
Scale - 1:2000
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SUPERIMPOSED ORTHO MAP OF ARUHA BLACK STONE

QUARRY(CLUSTER SERIAL NO.-2/3)
Over an area of 18.88Ac/ 7.64 Ha in Village Aruha

Tahasil Dharmasala of Jajpur District, Odisha.
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ANNEXURE- E ¢

GOVERNMENT OF ODISHA

OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR
E - mail; ddmjajpur.mm@gov.in e
Letter No. 9% /MM, Jujpur/ Date 18 04 9095

To

M s TRS Consultaney Services.,
ORSAC Empanclled Agency.
Plot No3482/12068. Pandara,
Rasulgarh. Bhubancswar.

Sub:  Request to conduct Drone Survey w.r.t five (5) nos. of Minor Minerals Sources
under Dharmasala Tahasil of Jajpur district.

Ref:  Letter No.463 Dated 17.02.2025 of the Director of Minerals. Odisha.
Sir.

With reference to the subject cited above, you are requested to conduct Drone
Survey of five (5) nos. of Minor Minerals Sources i.e. (1) Aruha Black Stone Quarry-
18.88 Acre. (2) Aruha Black Stone Quarry-20 Acre, (3) Aruha Black Stone Quarry-1.
{4) Aruha Black Stone Quarry-2 and (5) Aruha Black Stone Quarry under Dharmasala
Tahasil of Jajpur district at the carliest, as the compliance report needs to be submitted
before the Director of Minor Minerals, Odisha within seven days.

Yours faithfully,

L.ncl: Letter of the DOMM, Odisha. ‘V

oy Mining O[‘ﬁ@ e ). Jajpur.
Memo No. 19 .MM, Jajpur/Date. 1Y Uy (}iw

(opy submutted 10 the Chicl Executive, Odisha \paca Applmatxon Centre
(ORSAC), Odisha. Bhubaneswar [or favour of kind information and necessary action.

» \\’
NES TR
Mining ()ff\é}r’ /Y, Jajpur.
Memo No. 14l oMM daipw/Date. P\ 09 )”“67] /

C opv submitted 10 the l)cputy Director of Mines. Ia]pm Circle ~laj'pm for favour
of kind information.

/ .
5
] v

Mining Olf“c& (17O, Jajpur.
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ggg\lNEXURE F

M/S TKS CONSULTANCY SERVICES ./
, E-mail:tkscsbbs@gmail.com, l
/ Contact: +91 8249834881

Letter No: TKSCS/2024-25/2H & Date: | 7-03. _'2025
To.

The Mining Officer (I/C)
Jajpur District, Odisha

Sub: - Submission of Distance Measurement report from Aruha Black Stone Quarry to

Habitats, Railway Line, Pond, Schools & Crusher Units in Aruha Cluster under Dharmasala
Tahasil of Jajpur district, Odisha.

Ref: - Your Letter No. 1224/MM, Jajpur/Date: - 05.03.2025.

Respected Sir,

With reference to the above subject and your letter under reference, we hereby submit the
report and map on the distance measurement of human habitats, railway line, pond, schools,

and crusher units from Aruha Black Stone Quarries of Aruha Cluster, Dharmasala Tahasil,
Jajpur district.

The joint field enquiry was conducted on 07.03.2025 at 8:00 AM, in the Presence of Regional
officer, SPCB,Kalinganagar, R.I, Aruha & M.O, Jajpur district the distance measurements
were carried out using DGPS Technology to ensure accuracy. The findings have been
compiled in the enclosed report for your kind perusal and necessary action.

This is for favour of your kind consideration and necessary approval.
Thanking You
Yours faithfully

W

Authorized Signatory
For M/S TKS Consultancy Services

Enclosure: 1. Distance Measurement Map
2. Distance Measurement Report

Rench s at: Dink Miw 440A 14 nman .
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MAP SHOWING DISTANCE FROM BSQs TO HABITATS, RAILWAY LINE, POND, SCHOOLS, CRUSHER UNITS IN ARUHA CLUSTER UNDER DHARMASALA TAHASIL OF JAJPUR DISTRICT
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ANNEXURE-G 1%
<
TS | aouns YA .. & | FAX:256282202560955
“ODISHA L Bpantae U “ 1 TEL: 2564033/2563294
=7 '; EPABX : 2561909/2562847

E-mail : paribesh | @2ospcboard.org
Website : www.ospcboard.org

STATE POLLUTION CONTROL BOARD, ODISHA
[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]
Paribesh Bhawan, A/118, Nilakanthanagar, Unit=MilIl,
Bhubaneswar - 751 012

o ————

;uy' 18 e

(CENTRAL LABORATORY)

: C
No. 2430 / VI-SC (LEM) Misc 38/2024-25 Dt 0F-02-2025 \/

.. ?\'@
The Regional Officer, /9/9’

State Pollution Control Board, Odisha,
Kalinganagar

Sub : Test Reports of ground water & wastewater samples collected from different
locations of Jajpur district — reg.

Ref : Your Letter No. 43/ (Lab.07) dt.07.01.2025 |
Sir, |

With reference to the above cited letter, please find enclosed herewith the test reports of

ground water & wastewater samples submitted to the Central Laboratory on dt.08.01.2025 by your
office, collected from different locations of Jajpur district.

Encl : (i) 0S/90/02/2025 (For NABL Scope parameter)
(i) ©S/91/02/2025 (For NABL Non-scope parameter)
(iii) ©S/92/02/2025 (For NABL Non-scope parameter)

Yours faithfully,

WAl G

Chief Env. Scientist (Lab.)

ofc

Central Laboratory address: Plot No.-B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

Rhiithanacumar _TFEANDA E_mail- manteallah@Mncnrhnard Arn
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— CENTRAL LABORATORY
STATE POLLUTION CONTROL BOARD, ODISHA

A7 4 Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,
Bhubaneswar - 751 024

E-mail: centrallab@ospeboard.org
TEST REPORT

Ic-12r40

7 Page 1 of 2
1.  ULR No. : TC127402500000102F
2 (i). Report No. : 0S/90/02/2025 2(ii). AmendmentNo : ---
3 (i) Date : 05.02.2025 3(ii) Amendment Date : ---
4. Sample Submitted By : Sri J.K. Sahoo, Lab Attendant,
(Name and address) Regional Office, SPCB, Odisha, Kalinganagar
5. Reference Letter No. : 43/(Lab.07) dt.07.01.2025
6. Date of sample receipt : 08.01.2025
7. Sample Description : =
(i) Discipline : Chemical Testing (i) Group : water (i) Sub Group : Ground water
. £ (Water/ Pollution and Environment (Surface water/ Ground water/ Drinking
(Biological Testing, | Atmospheric Pollution/ Soil and water / Wastewater/ Effluent/ Ambient Air/
Chemical testing) Hazardous Waste) Stack/ Soil and Hazardous Waste)
8. Analysis Starting Date-Analysis Completion Date : 08.01.2025 —31.01.2025
9. If uncertainty is desired by Customer : No
10. Analysis Results :
(Attach separate sheet if necessary)
SL Parameter, Unit Standard_s/ .Re'gulatory Test Method Ground water sample from the
i Limits Jabaratali Village, Jajpur district
Others/ Jan - 25/ Others/ Jan - 25/
GWi11 GW/12
Requirement Permissible limit Water sample Water sample
(Acceptable in the absence collected from the collected from the
limit) of alternate Tube well at Tube well at
source Jabaratali Village Jabaratali Prakalpa
Primary School
* Results o
H 5 & pdt d
1. R 6.5-8.5 No relaxation ?;f;?,o ?05.?’ bR 7.8 7.8
2. | Turbidity (Turb), 2130 B, APHA, 23
NTU 1, max 5, max Edn.. 2017 <1.0 <1.0
3. | Total Dissolved 2540 C, APHA, 23"
Solids (TDS), mg/L 500, max 2000, max Edn., 2017 380.0 468.0
4. | Sulphate (SO), 4500-SO,* -E, APHA,
gL 200,max 400, max 23% Edn., 2017 20.78 25.156
3 rd
S| Fluoride (F °), mgiL 1.0, max 1.5, max L 0.29 0.35
6. Total Alkalinity as : :
CaCO; (T. Aka), 200, max 600, max | 2320B, APHA, 23" 188.0 304.0
ma/L Edn,, 2017
7. Chloride (Cl ), 4500 CI' B, APHA, 23
AR 250,max 1000,max Edn,, 2017 9.6 21.2
8. Iron (Fe), mg/L 1.0, max No relaxation .,335,‘?%;:3 '2%‘] ;‘pH a4, 0.245 0.172
9. 5 ;
: ; 4500 - NOy" -E, APHA
Nitrate (NOs ), mg/L 45,max No relaxation 237 Edn.. 2017 1.604 1.418 s
tal H 3 3
el o 200,max 600max | 240G, APHA, 23 260.0 304.0
11. | Calcium (as Ca), 3500-Ca-B, APHA, 23"
Ml 75, max 200, max Edn,, 2017 64.13 84.97
12. | Magnesium 3500 -Mg-B, APHA,
(as Mg), mg/L 38, max (oDemax 23" Edn,, 2017 24.3 22.36
& rd
13- | ‘Boron (B), gl 0.5,max 2.4,max T 0.124 0.127

* Drinking water specification, IS 10500 : 2012 and it's amendments,

Amellccble Lo 81 Rle Al ccal lae ACI MAIAHAA be Pabhacal lae  ACH AIAHAA
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& Page 2 of 2

11. Deviation from Test Method , if any : No

12. If Sampling Conducted by the Central Laboratory, Yes/ No. - No
If Yes,

(a) Date of Sampling : (b) Method Used* :

(c) Name of Sampler with Designation :

----- e ----End of Test Report

4

! oy W A, Z

LQ &y N \

525 AN Qe

- Authorised Signatory Board Analys
(Water/wastewater) (Mr. Niranjan Mallick, Chief Env. Scientist)

(Dr. (Mrs) Usharani Patnaik, Addl. Chief Env. Scientist)

Note :

(i) The results stated above relate only to the items tested.
(i) This report shall not be reproduced in full or in part without written approval from the In-charge of the Central Laboratory.

(iii) The laboratory is not responsible for the authenticity of photocopied Test Reports.
(iv) The Test Item will not be retained for more than 15 days from the date of issue of Test Report except in case as required by applicable Regulation.

Head Office: State Pollution Control Board, Odisha, Paribesh Bhawan, A/118, Nilakanthanagar, Unit-VIl], Bhubaneswar - 751 012, FAX :2562822/2560955
TEL: 2564033/2563294 EPABX:2561909/2562847, E-mail: paribesh1®ospchoard.org Website : www.ospcboard.org
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SETsTA CENTRAL LABORATORY

% STATE POLLUTION CONTROL BOARD, ODISHA '
a1 4 Plot No. B-59/2 & 59/3, Chandaka Industrial Estate, Patia,

Bhubaneswar - 751 024
E-mail: centrallab@ospcboard.ore

TEST REPORT

Page 1 of 1

1. ULRNo. : -

2 (i). Report No. : OS/92/02/2025 2(ii). AmendmentNo : ---

3 (i) Date : 05.02.2025 3(ii) Amendment Date ; ---

4. Sample Submitted By : Sri J.K Sahoo, Lab. Attendant,

(Name and address) Regional Office, SPCB, Odisha, Kalinganagar

5. Reference Letter No. : 43/ (Lab.07) dt.07.01.2025

6. Date of sample receipt : 08.01.2025

7. Sample Description : :

(i) Discipline : Chemical Testing (if) Group : Pollution and Environment (i) Sub Group : wastewater
(Biological Testi (Water/ Pollution and Environment (Surface water/ Ground water/ Drinking
Cho ig o t's ng, I Atmospheric Pollution/ Soil and water / Wastewater/ Effluent/ Ambient
emical testing) Hazardous Waste) Air/ Stack/ Soil and Hazardous Waste)

8. Analysis Starting Date-Analysis Completion Date : 08.01.2025 — 31.01.2025

9. Ifuncertainty is desired by Customer : No
10. Analysis Results :

(Attach separate sheet if necessary) L

Sl. Parameter, Unit Standards/ Test Method
No. Regulatory Wastewater sample
Limits *
Others/ Jan - 25MWW/13
Water sample collected from the bridge
near Ginger Hotel, Kalinganagar
Results
1. | Phenolic compound as 5530 B followed by C or D,
Phenol (mg/L) 0y APHA, 23" Edn., 2017 <0.001
2. ; : 4500-CN"-C & 4500 -CN"-F,
Cyanide (mg/L) 0.2, max APHA. 23" Edn. 2017 0.014
3. | Mercury (Hg), mg/L 0.01, max 3112 B, APHA, 23" Edn., 2017 0.00074
4. Copper (Cu), mg/L 3.0, max 0.007
5. | cadmium (Cd), mg/L 2.0, max 0.003
5 3111A, APHA ,
| Lead (Pb), mgiL 0.1, max 23" Edn., 2017 0.004
7. | Nickel (Ni), mg/L 3.0, max 0.007 =
8. | Zinc (Zn), mgiL 5.0, max 0.063

* General standards for discharge of Environmental Pollutants. Schedule -VI (G.S.R. 422(E) dated19.05.1993

11. Deviation from Test Method , if any : No
12. If Sampling Conducted by the Central Laboratory, Yes/ No. - No
If Yes,

(a) Date of Sampling : (b) Method Used* :
(c) Name of Sampler with Designation :
----- g End of Test Report

{.
Lemug.‘é_. g | WA ¢ \o{

Authorised Signatory Board Analyst 3
(Water/wastewater) (Mr. Niranjan Mallick, Chief Env. Scientist)
(Dr. (Mrs) Usharani Patnaik, Addl. Chief Env. Scientist)

Note :
(i) The results stated above relate only to the items tested. 5
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List of Stone Crushers

There are 07 nos. qf stone crushers under consent administration in Mouza Aruha under
Dharmasala Tahasil in the district of Jajpur. Consent to establish was granted to the stone

crusher units after obtaining the sitting clearance certificate from District Administration. The
details of the stone crushers are as follows

' SI.| Name& | Address of the Name of The Consent  Operational
' No. | Address of | stone Crusher Proprietor to operate Status
. the stone status
_ Crusher |
1 | . Sarat Chandra
, Ashutosh C}I—lgﬂueragpué, Nayak,Proprietor | Non-
| Stone | 5 99 andua, At-Pandua | BRORERY | o
Product D?stj:‘l - Po-Jaraka | =
i 1 erur Dist-Jajpur - |
2 Ashok i
| At-Aruha, Parida,Managing :
| M.AAS Po- Partner Noti- |
Stone Purunabaulamala, | At-Kaduaboulamala, | 31.03.2025 o ; |
perational |
Crusher Dharmasala Po- '
‘ ‘ | Dist.- Jajpur Purunabaulamala,
1 | ' Dist.- Jajpur
|3 | t Tapas Ranjan
3 ; ; ‘ Mallick, Managing ;
| | Mfadhusmita ; :trbl\g:ranpur. N KDirector 31032006 Non- |
‘ | Infrastructure : ‘ t. Kandarkana, : ! w ; |
PVt Ltd., | ?harmasala. | PO. Kotasahi g Operational |
| | 8l | PS. Tangi | |
] l Dist. Cuttack, 1 '
| | |
4 | Kanka | AUPo-Aruha, | ol Rumer | |
I * Stone Tehsil- ena, Proprietor 4 L Non-
- : At/Po-Aruha, 31.03.2026 ) ‘
, l Crushing Dharmasa!a Tehsi-Dharrmasala Operational 1
|| U | Dseew | TerEMETRseR | TR
5 | Sri Akshaya Kumar ‘
i Nirman At-Aruha, Dist- Samal, Proprietor Non- ‘
| Udyog, | Jajpur AUPo-Aruha, Dist- | ©1:03-2022 1 0 tional
, | Jajpur | !
6 | Sachindra ' |
‘ | Sree Mandir | ; Patra,Proprietor ‘
| Stone | j‘;j';g;”“ha' DSt AUPo-Aruha, | 31032023 Opg‘rg;;nal
Product | ' - PS-Dharmasala, | ;
} Dist-Jajpur |
7 | Chitta Ranjan
: Pattnaik |
Balaji At/Po- ; ; ; Non-
' Enterprises | Aruha,Jajpur | At-Patra Sahi,College | 31.03.2021 Operational

Square
Dist-Cuttack
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"
GOVERNMENT OF ODISHA |

OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

E - mail: ddmjajpur.mm@gov.in

-I-Jetter;.i Hia?f | /MM, Jajpur/ Date 16 1] -QOQUI\

From
Deputy Director of Mines,
Jajpur Circle, Jajpur

To »
All Lessees /Project Proponents, Black Stone Quarries.
Dist-Jajpur.

Sub: Contraventions observed during inspection of quarries by Sri K Mondal,
Director of Mines Safety and Shri T. Hariprasad, Dy. Director of Mines Safety,
Bhubaneswar Region 1, DGMS, Bhubaneswar on 24.09.2024, 25.09.2024 &
26.09.2024 - reg.

Ref: 1. Letter No. BBR-1/NGT/BSQ/2024/104-05 | Bhubaneswar, Date. 25.10.2024 of
Directorate General Mines Safety, Bhubaneswar Region — 1.

2. Letter No. 2148. Date. 04.11.2024 & 2238, Date. 08.11.2024 of Directorate of
Minor Minerals, Odisha Bhubaneswar.

Madam/Sir,

With reference to the subject and letters cited above, I am directed to intimate you
that DMS and DDMS Bhubaneswar region-1 have inspected the Black Stone Quarries of
Dharmasala, Jajpur on dated 24.09.2024, 25.09.2024 & 26.09.2024. They have point out
some serious contraventions and intimated to this office vide letter no. BBR-
I/NGT/BSQ/2024/104-05 Bhubaneswar, Dated. 25.10.2024 (Copy enclosed) which is self-
explanatory.

In this connection you are therefore directed to Stop Mining Operations and Other
Allied Activities with immediate effect. Further you are directed to rectify the contraventions

point out in Annexure -B by DDMS Bhubaneswar region-1 at the earliest.

This mav be treated as most urgent.

Encl: As above -
Deputy Director of Mines (1/C)
Memo No. l"Q ? q / MM, Jajpur, Date l G ’ ” - R 2 3 o

Copy to the Mining Officer (1/C), Jajpur district for information and in 1cd'\atc follow
up action. IR

/ e\t
ké\a |
Deputy Director of Mines (1/C)

14
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MemoNo. Y8 Y0 /MM, Jajpur,Date . [+ [] » A0QY | '

Copy to the IIC, Jenapur // IIC, Dharmasala with a request for regular patrolling in the

quarry areas under Dharmasala Tahasil. A’ .

\:

il
Deputy Directoriof Mines (I/C)
MemoNo. Y39/ / MM, Jajpur, Date 16+ 1/, 9600y /
Copy submitted to the Tahasildar & Executive magistrate, Dharmasala for information

and necessary action, A

\‘\-q’3

\

Deputy Director of Mines (I/C)
MemoNo.___ U a9 Q / MM, Jajpur, Date |6 |1 « 2004 -/
Copy submitted to the Director of Mines Safety, Bhubaneswar Region — 1 for kind

information and necessary action w.r.t to his Letter under reference. ?\ 4”1)1
\!
&
Deputy Director of Mines (I/C)

Memo No. L/g) y 2 /MM, Jajpur,Date_ [6.[]+ 90 9 y /
_ quy submitted to the Collector & District Magistrate, Jajpur // Superintendent of
Police, Jajpur district for information and necessary action. ) B

)

\

\é
Deputy Director o¥Mines (1/C)
MemoNo. Y39 Y /MM, Jajpur, Date_ )6, /I + 209y
. Copy submitted to the Director of Minor Minerals, Odisha, ubaneswar for
information w.r.t to his Letter under reference.

Deputy Director of Mines (I/C)
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By e-mail \
GOVERNMENT OF ODISHA ¥
- STEEL & MINES DEPARTMENT
DIRECTORATE OF MINOR MINERALS
Block No.06, Ground floor, Lokseva Bhawan,Bhubaneswar-751001

(e-mail:dirmms-rev@gov.in)

File No.DOMM-DMM-MISC-0261-2024 _9) ) 2,0 Date : d?/!f/z»@

From
Sri N.N. Singhdeo
Joint Director(Tech-Geology)

To
DDM, Jajpur

Sub: Contraventions observed during inspection of quarries operating in Dharmasala
Tahasil of Jajpur District in respect of NGT case no.147/2024 made by Shri K.Mondal,
Director of Mines Safety and Shri T. Hariprasad, Dy. Director of Mines safety,
Bhubaneswar Region 1, DGMS, Bhubaneswar on 24.09.2024, 25.09.2024 &
26.09.2024-reg

Sir,

Inviting reference to the subject cited above, I am directed to enclose herewith a
copy of the Director, Mines Safety, Bhubaneswar and request you to do the needful
under intimation to Directorate, Minor Minerals, Odisha.

Yours faithfully,

it

Joint Director(Tech-Geology)
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List of quarries operating in Dharmasala

Name of Quarry

" Nameof
¥ - .LQS&CQ[QW!‘Q",_
Sarat Chandra Behera

sl
NO

ajz;l;éﬁé?k Stone Quarry-2 i

1

1%

ANNEXURE ‘A’

Tahasil of Jajpur district in which

Inspection was made

T Date of

o '—Irgm‘“ﬂ n made b

ectio

ey y Inspection |
Shri Krishnendu ‘Mondal, Director of | 24.09.2024 l
ar Region-1.

Mines Safety, Bhubanesw

]
J i R R B e . . e e e N e o1 K 4 20
2 Bajabati Black Stone Quarry-6 | Samarendra Nayak Shri Krishnendu Mondal, Director of 24.09.2024 |
% i NS " | Mines Safety, Bhubaneswar Reglon-1._ | . o
3 | Rahadpur Black Stone Quarry-4 carai Chandra Sahoo | Shri Krishnendu Mondal, Dlvecor of | 25.09.2024
o o o . | Mines Safety, Bhubaneswar Region-1. | |
4| Rahadpur Black Stone Quarry-3/4 | Sandeep Chandak Shri Krishnendu Mondal, Director of | 25.09.2024
S o o » | Mines Safety, Bhubaneswar Region-1. |
5 | Rahadpur Black Stone Quarry-9/5 Niranjan Rout Shrl Krishnendu Mondal, Director 0 25.09.2024 |
L R R Mines Safety, Bhubaneswar Region-l. | _
6 | Dankari Black Stone Quarry-5/10 4\ Narayan Rout Shri Krishnendu Mondal, Director of | 25.09.2024
i . | Mines Safe Bhubaneswar Region-1. b
7 Dankan Black Stone Quarry- 2/3 Jayanti Jena Shri Krishnendu Mondal, Director of | 26.09.2024 |
b ] o ] Mines Safety, Bhubaneswar Region-1. '_______.W“i‘
! g | Dankari Black Stone Quarry- 5 M/s.Laxmi Export, PoA | Shri Krishnendu Mondal, Director of | 26.09.2024
i i | Agnibesh Swain Mines Safety, Bhubaneswar Reglon-1. |
19 Baramana Black Stone Quarry-2 | Kuna Pradhan Shri Krishnendu Mondal, Director of | 26.09.2024
- . |Minessafe Bhubaneswar Region-1. | |
'10  Bichhakhandi Black Stone Quarry-6 | Ajaya Agarwal Shri Krishnendu Mondal, Director of | 26.09.2024 |
; Mines Safety, Bn@a,ng_s___warReQMtlg__._-;
11 Bichhakhandi Black Stone Quarry-8 | Hemant Kumar Jena Shri Krishnendu Mondal, Director of 26.09.2024 |
| . "~ | Mines Safety, Bhubaneswar Region-1. |
- 12 | Bichhakhandi Black Stone Quarry- | Gynaranjan Mahapatra Shri Krishnendu Mondal, Director of | 26.09.2024 |
N 17 Mines Safety, Bhubaneswar Region-1. ]
13 Rahadpur Black Stone Quarry-1 Gynaranjan Mahapatra | Shri T. Hariprasad, Dy.Director of | 24.09.2024
) i Mines Safety, Bhubaneswar Region-1. '
14  Bajabati Black Stone Quarry-5 Sudhansu Jena Shri T. Hariprasad, Dy.Director of | 24.09.2024 |
; _ Mines Safety, Bhubaneswar Region-1. ]
15 | Rahadpur Black Stone Quarry-7 Utkal Highways Shri T. Hariprasad, Dy.Director of | 25.09.2024
.‘ o Mines Safety, Bhubaneswar Region-1.
16 » Rahadpur Black Stone Quarry-8 Sandeep Chndak Shri T. Hariprasad, Dy.Director of 25.09.2024
) e . : Mines Safety, Bhubaneswar Region-1.
: 17  Rahadpur Black Stone Quarry- 6AC | Jagdish Shankar | Shri T. Hariprasad, Dy.Director of | 25.09.2024 ﬁ
i Sahoo Mines Safety, Bhubaneswar Region-1 -
.18  Rahadpur Black Stone Quarry-10 AC | Mahendra Swain Shri T. Hariprasad, Dy.Direcgtor olf 25.09.2024
| Mines Safety, Bhubaneswar Region-1. o
' 19 Dankari Black Stone Quarry- 14 Jayanti Jena Shri T. Hariprasad, Dy.Di}égtor of | 25.09.2024
i - i ' : Mines Safety, Bhubaneswar Region-1. o
! 0 . Dankari Black Stone Quarry-16 Jayanti Jena Shri T. Hariprasad, Dy.Director of | 26.09 2024 |
- ' - Mines Safety, Bhubaneswar Region-1. o -
% 21 { Dankari Black Stone Quarry-17 Prasant Kumar Jena Shri T. Hariprasad, Dy.Diregtor of | 26.09.2024 ‘
_— - RS S o Mines Safety, Bhubaneswar Region-1.
22 | Dankari Black Stone Quarry- 7/12 Narayan Rout Shri T. Hariprasad, Dy.DirEctor of | 26.09.2024
é o . | Mines Safety, Bhubaneswar Region-1.
| 23 | Dankari Black Stone Quarry- 6/11 Mahendra Swain Shri T. Hariprasad, Dy.Director of | 26.09.2024
Zi I ' . . v Mines Safety, Bhubaneswar Region-1.
24 !Bichhakhandt Black Stone Quarry- | Sandip Barun Jena Shrl T. Harlprasad, Dy.Director of | 26.09.2024
; __..JEJ_,G____.,____-_ IR B Mines Safety, Bhubaneswar Region-1. ‘
325 |Bu:hhakhandl Black Stone Quarry- | Debendra Kumar Jena Shri T. Hariprasad, Dy.Director of | 26.09.2024 '
[} S P ; . Mines Safety, Bhubaneswar Region-1.
26 :B;chhakhandl Black Stone Quarry- | Gyanaranjan Shri T. Hariprasad, Dy.Director 5f>7-26~;_6~9726'2?
22 | Mahapatra Mines Safety, Bhubaneswar Region-1. |

o
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ANNEXU\

: . : ines Regulations,
Serious contraventions observed under Mines Act, 1952, Metalliferous Mines
1961 & Mines Rules, 1955 during inspection made on 24%, 25t & 26t September, 2024.

1.

10.

Section 16 of Mines Act, 1952 read with Reg. 3 of MMR, 1961: Notice of opening of the
mine was not submitted to this Directorate by the owner before commencement of mining
operations in the mine.

Section 17(1) of Mines Act, 1952 read with Reg. 34(1) of MMR, 1961: Manager was
not appointed in the mine. Mining operation shall not be carried out in the mine unless the
mnder the sole control of a manager, being a person duly appointed and
possessing the prescribed qualifications, to physically exercise his personal supervision and
perform his duties under the Mines Act, 1952 and the rules and regulations made thereunder.

Reg. 39 read with Regulation 160(1) of MMR, 1961: Blaster was not appointed in the
mine to exercise his personal supervision for the preparation of charges and the charging and
stemming of blast holes and to carry out his duty in accordance with the provisions of the

Regulations and of any order made thereunder with respect to the transport and use of
explosives.

Reg. 106(2)(a) & (3) of MMR, 1961: The mines were not kept adequately benched, sloped
or secured so as to prevent danger from fall of sides. The mines were made about 20m to 50m
deep nearly vertical without forming any benches in height about 20m — 50m, as against the
maximum permissible bench height of 6 m. _

Reg. 106(2)(b) of MMR, 1961:Permission for use of heavy earth moving machinery
(HEMM) and deep hole blasting was not obtained, however, the signs and impressions of
carrying out deep hole drilling & blasting and of Lrsihg excavator and tippers were observed in
the mine. No HEMM or deep hole drilling & blasting shall be used in the mine without obtaining
permission from this Directorate.

Reg. 111(1) of MMR, 1961: The boundary of the lease/mine was not found
demarcated/fixed on the ground by providing permanent pillars.

Reg. 115(1)(a) of MMR, 1961: The top edges of the opencast workings were not kept
securely fenced to prevent any person from entering or falling therein,

Rule 29B of Mines Rules, 1955: Persons employed in the mine had not undergone initial or
periodical medical examination.

Section 48(1) of Mines Act, 1952 and Rule 77 of the Mines Rules 1955 read with the
Ease of Compliance to Maintain Registers under Various Labour Laws Rules, 2017:
Particulars of employees of the mine were not found maintained in Form-A register.

Section 48(4) of Mines Act, 1952 and Rule 78 of the Mines Rules 1955 read with the
Ease of Compliance to Maintain Registers under Various Labour Laws Rules, 2017:
Attendance of persons employed in the mine was not found maintained in Form-D register.

-
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The District Magistrate,
Jajpur district.

fryg: Contraventions observed during inspection of quarries operating in Dharmasala
Tahasil of Jajpur district in respect of NGT case No.147/2024 |.11ade by Sh::i K.
Mondal, Director of Mines safety and Shri T. Hariprasad, Dy.Director of Mines
Safety, Bhubaneswar Region 1, DGMS, Bhubaneswar on 24.09.2024, 25.09.2024 &
26.09.2024 - reg.

"Ry,

An Order of original application No.147/2024/EZ before the Hon
Zone Bench, Kolkata enclosing therewith original application filed by Shri Shantanu Kumar Bhukta,

President, Youth United for Sustainable Environment Trust was received in this office on dated
13.08.2024. The application was made under Section 14, 15, 20, read with Section 18 of the National
Green Tribunal Act, 2010 in respect of violations of environmental norms and illegal mining operation
of rampant stone quarries in Dharmasala Tahasil particularly and unscientific stone quarries in the

entire Jajpur district in general.

‘ble National Green Tribunal, Eastern

Applicant‘, Shri Shar]tanu Kumar Bhukta, President, on behalf of registered trust, namely Youth United
for Sustainable Environment Trust, has made prayer to Hon'ble tribunal to give direction to the DGMS

for safety audit of quarries operating in Dankari Cluster.

As per Section 16 of the Mines Act, 1952 and Regulation 3 of the Metalli i i
1961, after getting lease from the state governmegt, the tessee/gﬁnestgll‘llgggo‘ginﬂgngfeRr? fﬁggntsé
submit Notice of Opening of the mine to the Directorate General of Mines Safety (DGMS) al?.m with
surface plan of the mine and other mine details for registration in online Shram Suvidha gor'ca!
However, the details in respect of lessee and mines operating in Dankari Cluster are also not avgiiablé
in this office, as “Notice of Opening” from lessee of any quarry operating in Dankari Cluster was not
received. Hence, vide this office letter No. BBR1/Minor Mineral/2024/711, dated 20.08.2024, Dy
Director of Mines(DDM, Minor Mineral), Govt. of Odisha, Jajpur Circle, was requested to pr;wide'a lisé
of guarries in Dankari Cluster and in reply thereof, a list of 83 quarries(operating & non-operating)
were received from Dy. Director of Mines(DDM, Minor Mineral), Govt. of Odisha, Jajpur Circle, vide

letter no. 3578, dated 18.09.2024.

Based on the information of operating quarries provided by DDM(Minor Mineral j istri

. ! . s), Jajpur and District
Mining Officer(on deputation: Minor Minerals), inspection was undertaken in tho.c:e mines of Dankari
Cluster, of _Dharmasala Tahasil by the undersigned and Shri T. Hariprasad, Dy.Director of Mines Safety
and following officers of state government namely S/Shri Jay Prakash Nayak, Dy. Director of
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| i i i i Rout, District M
Mines(DDM, Minor Mineral), Govt. of Odisha, Jajpur Circle, Indramani ) t :
Officer(DMO), (on deputation: Minor Minerals) other state government officers were present dur |
Inspection and enquiry on 24, 25% & 26t September, 2024. .

As per discussion with DDM(Minor Minerals), Jajpur and District Mining Officer(on deputation: Mif}Ohf
Minerals), 26 mines (list enclosed as Annexure-A) under Dharmasala Tahasil were operative, whic
were chosen for inspection.

During the inspection and enquiry, some serious contraventions under Mines Act, 1952, Metalfifeijous
Mines Regulations (MMR), 1961 and Mines Rules (MR), 1955 which were common in all the mines
were observed, as enclosed in Annexure-B (copy enclosed).

In view of the above, serious contraventions mentioned in Annexure-B found in mines mentioned in
Annexure A are hereby being brought to your kind attention and you are requested to direct the
lessees/Mine Owners (copy enclosed) to rectify above serious contraventions at the earliest. You are
also requested to direct lessees to stop mining operations till the time all the serious contraventions
mentioned in Annexure B are complied with.

This is for your information and necessary action please.

HadIg,

q0/-
(F=Tg #sa )
o g ey,
e 851 |

Encl: Annexure ‘A’ & ‘B’

%. BBR-1/NGT/BSQ/2024// 0% - G5 qEreR, Rata— o5 /102024

Copy forwarded for information and necessary action to;
1. The Director of Mines(Minor Mineral), Govt. of Odisha, Bhubaneswar.

2 The Dy.Director of Mines(Minor Mineral), Govt. of Odisha, Jajpur Circle, Jajpur, Odisha.

Ty

T gear e,
qaAEY 891 |
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ANNEXURE 'B"

Serious contraventions observed under Mines Act, 1952, Metalliferous Mines Regulations,
1961 & Mines Rules, 1955 during inspection made on 24", 25" & 26" September, 2024.

1.

10.

Section 16 of Mines Act, 1952 read with Reg. 3 of MMR, 1961: Notice of opening of the
mine was not submitted to this Directorate by the owner before commencement of mining
operations in the mine.

Section 17(1) of Mines Act, 1952 read with Reg. 34(1) of MMR, 1961: Manager was
not appointed in the mine. Mining operation shall not be carried out in the mine unless the
mine is kept under the sole control of a manager, being a person duly appointed and
possessing the prescribed qualifications, to physically exercise his personal supervision and
perform his duties under the Mines Act, 1952 and the rules and regulations made thereunder.

Reg. 39 read with Regulation 160(1) of MMR, 1961: Blaster was not appointed in the
mine to exercise his personal supervision for the preparation of charges and the charging and
stemming of blast holes and to carry out his duty in accordance with the provisions of the
Regulations and of any order made thereunder with respect to the transport and use of
explosives.

Reg. 106(2)(a) & (3) of MMR, 1961: The mines were not kept adequately benched, sloped
or secured so as to prevent danger from fall of sides. The mines were made about 20m to 50m
deep nearly vertical without forming any benches in height about 20m - 50m, as against the
maximum permissible bench height of 6 m.

Reg. 106(2)(b) of MMR, 1961:Permission for use of heavy earth moving machinery
(HEMM) and deep hole blasting was not obtained, however, the signs and impressions of
carrying out deep hole drilling & blasting and of using excavator and tippers were observed in
the mine. No HEMM or deep hole drilling & blasting shall be used in the mine without obtaining
permission from this Directorate.

Reg. 111(1) of MMR, 1961: The boundary of the lease/mine was not found
demarcated/fixed on the ground by providing permanent pillars.

Reg. 115(1)(a) of MMR, 1961: The top edges of the opencast workings were not kept
securely fenced to prevent any person from entering or falling therein.

Rule 29B of Mines Rules, 1955: Persons employed in the mine had not undergone initial or
periodical medical examination.

Section 48(1) of Mines Act, 1952 and Rule 77 of the Mines Rules 1955 read with the
Ease of Compliance to Maintain Registers under Various Labour Laws Rules, 2017:

Particulars of employees of the mine were not found maintained in Form-A register.

Section 48(4) of Mines Act, 1952 and Rule 78 of the Mines Rules 1955 read with the
Ease of Compliance to Maintain Registers under Various Labour Laws Rules, 2017:
Attendance of persons employed in the mine was not found maintained in Form-D register.

-
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